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 Title:  Withdrawl  of  the  Special  Financial  Assistance  to  the  State  of  Andhra  Pradesh  Bill,  2015.

 HON.  CHAIRPERSON:  Item  No.56  Shri  M.  Murli  Mohan.

 SHRI  M.  MURLI  MOHAN  (RAJAHMUNDRY):  I  beg  to  move  for  leave  to  withdraw  the  Bill  to  provide  for  special  financial  assistance  to  the  State  of
 Andhra  Pradesh  for  the  purpose  of  promoting  the  welfare  of  Scheduled  Castes,  Scheduled  Tribes  and  Other  Backward  Sections  of  citizens,  developing
 a  new  capital  city  at  Vijayawada  for  the  State  of  Andhra  Pradesh  and  for  the  development,  exploitation  and  proper  utilization  of  its  resources.

 माननीय  सभापति  :  पूजन  यह  हैं  d

 "कि  अनुसूचित  जातियों,  अनुसूचित  जनजातियों  और  अन्य  पिछड़े  वर्गों  के  लोगों  के  कल्याण  को  बढ़ावा  देने,  stig  पदेश  राज्य  के  लिए  विजयवाड़ा  में  लए  राजधानी  शहर  के  विकास  के  पूयोजनार्थ  तथा
 इसके  संसाधनों  के  विकास,  मोहन  और  समुचित  उपयोग  के  लिए  अंध  ySor  राज्य  को  SAA  वित्तीय  सहायता  उपबंध  करने  वाले  विधेयक  को  वापस  लिए  जाने  की  अनुमति  ठी  जाटा,

 "

 पूछताछ  स्वीकृत  हआ

 SHRI  M.  MURLI  MOHAN:  I  withdraw  the  Bill.

 माननीय  सभापति  :  कुम  संख्या  11  एवं  12  oft  योगी  आदित्यनाथ  उपस्थित  नहीं।


